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Central Administrative Tribunal 
Principal Bench: New Delhi 

 
C.P. No. 188/2021 in 
O.A. No. 1368/2021 

 
This the 25th day of August, 2021 

 
Through Video Conferencing 

 
Hon’ble Ms. Manjula Das, Chairman 
Hon’ble Mr. Mohd. Jamshed, Member (A) 

 
1. Chandan Singh, S/o Raghubir Singh, 

Aged about 44 years, 
R/o-E-28, Street No. 2, 
E-Block, Roshan Vihar, Phase –II, 
Nazafgarh, New Delhi – 43, 
Presently posted as TGT (ENG), 
GBSSS No.1 Sagarpur, N.D. – 46, 
Mob. 9212477600, 
Sub: Appointment, Group ‘B’. 
 

2. Raj Kapoor, S/o Neki Ram, 
Aged about 42 years, 
R/o H. No. – 940/12, 
Raj Nagar – II, Palam Colony, N.D. – 77, 
PGT, Hindi, Govt. Co-Ed, 
Senior Secondary School, 
Sector – 6, Dwarka, N.D. – 75, 
Sub: Appointment, Group ‘B’. 
 

3. Praveen Kumar, S/o Rattan Lal, 
Aged about - 41 years,  
R/o C-172, Gali No. 14/4, Sadhnagar 
Presently posted as PGT (Eng)  
GSBV Rouse Avenue, New Delhi-02  
Sub: Appointment, Group ‘B’. 
 

4. Satya Pal, S/o Om Prakash 
Aged about 46 years  
R/o - RZF- 431, Gautam Budh Marg 
Raj Nagar - II, N.D-77,  
Posted as TGT (Hindi), 
GBSSS Raj Nagar-lst-New Delhi-45, 
Sub: Appointment, Group ‘B’. 
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5. Ravinder Singh, 
S/o Bhagwan Singh Saini, 
Aged about 42 years, 
R/o RZ – 88, Palam Vihar, 
Sector -6, Dwarka, N.D. – 75, 
Posted as PGT Commerce, 
GBSSS Hastsal, New Delhi – 59, 
Sub: Appointment, Group ‘B’. 
 

6. Kamal Kumar, S/o Brij Lal, 
Aged about 42 years, 
B – 64, V.P.O – Chhawla New Delhi – 71, 
TGT (Hindi), GBSSS Goela Khurd, 
Sub: Appointment, Group ‘B’. 
 

7. Chandra Kant Sharma, 
S/o Natthi Lal Tiwari, 
Aged about 32 years, 
R/o RZ – 34/11, UGF, Tughlakabad 
Extn. New Delhi – 19, 
TGT (SKT), GBSSS No.3, 
Tughlaqabad, Extn. New Delhi – 19, 
Sub: Appointment, Group ‘B’. 
 

8. Gaurav Kumar, S/o Deep Chand, 
Aged about 41 years, 
R/o B1B1003, Samridhi Apartment, 
Sector – 18B, Dwarka, New Delhi – 78, 
PGT, GBSSS No. 2, Sagarpur, N.D. – 42, 
Sub: Appointment, Group ‘B’. 
 

9. Vishal Sharma, S/o D.P.K. Sharma, 
Aged about 41 years, 
R/o J75/3, Dilshad Colony, Delhi – 95, 
TGT (Eng), GBSSS, C-Block, 
Dilshad Garden, Delhi – 95.  
Sub: Appointment, Group ‘B’. 
 

10. Sanyogita, S/o Yashpal Singh Sehrawat, 
W/o Anesh Siwach, 
Aged about 42 years, 
H.No.61/62, Sector – 7, Rohini, Delhi – 85, 
PGR, Hindi RCS KV, D-Block, Jehangirpuri, 
New Delhi – 33. 
Sub: Appointment, Group ‘B’. 
 

11. Shiv Prakash Mishra, 
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S/o Shyam Sundar Mishra, 
Aged about 43 years, 
R/o 1641/1, Sector – 5, 
Vasundhara, Ghaziabad, U.P.- 201012. 
Presently working as  
TGT, SBV, Anand Vihar, 
New Delhi – 110092. 
Sub: Appointment, Group ‘B’. 
 

12. Parveen Kapoor, 
S/o Kishan Lal Kapoor, 
Aged about 42 years, 
R/o –G-2/1A, Street No. 28, 
Rajapuri, Uttam Nagar, 
New Delhi – 59, TGT (Hindi), 
SBV No.2, Tilak Nagar, N.D. – 18. 
Sub: Appointment, Group ‘B’. 
 

13. Vinod Kumar, S/o Khushi Ram, 
Aged about 39 years, 
R/o J-138, Old Roshanpura, 
Najafgarh, New Delhi – 43. 
PGT (Hindi) SBV, Ashok Nagar, 
New Delhi – 27. 
Sub: Appointment, Group ‘B’. 
 

14. Sandeep Kr. Gautam, 
S/o Jagbeer Singh, 
Aged about 41 years, 
R/o 33 Gram Sabha Plot, 
Behind Buddha Sthal, 
Prahladpur Bangar, Delhi – 42, 
PGT (Pol. Sc.) SBV, Y-Block, 
Mangolpuri, Delhi – 83. 
Sub: Appointment, Group ‘B’. 
 

15. Vikas Kaushal, 
S/o Ved Prakash Kaushal, 
Aged about 43 years, 
R/o H.No. – 173, FF, Pocket – 11, 
Sector – 24, Rohini, Delhi – 85. 
T.G.T, N.Sc. GBSSS, 
Pooth Khurd, Delhi -39. 
Sub: Appointment, Group ‘B’. 
 

16. Pushpender Singh, 
S/o Sukhram Sehrawat, 
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Aged about 42 years, 
R/o 16A, Block (C) Roshan Vihar, 
Part – II, Nazafgarh, New Delhi – 43, 
TGT, SBV, Deendarpur, New Delhi – 43. 
Sub: Appointment, Group ‘B’. 
 

17. Pawan Kumar, 
S/o Ayodhya Prasad, 
Aged about 45 years, 
R/o 31A, K-Block, Gandhi Market, 
West Sagarpur, Delhi – 46, 
Presently working as PGT (History), 
RPBV, Sector – 19, Dwarka, 
New Delhi – 78. 
Sub: Appointment, Group ‘B’. 
 

18. Anil Arora, S/o Shyam Lal, 
Aged about 45 years, 
R/o H-55, IInd Floor, 
Bali Nagar, New Delhi – 15, 
Presently posted as TGT, 
Social Science, SBV, 
Subhash Nagar, New Delhi – 27, 
Sub: Appointment, Group ‘B’. 
 

19. Deepak Kr. Mishra, 
S/o Badri Pd. Mishra, 
Aged about 36 years, 
R/o H.No. 418, B-Block, 
Pkt. – 4, Sector – 08, 
Rohini, New Delhi – 85, 
Presently posted as  
TGT Sanskrit, Sarvodaya Vidyalaya, 
Sector – 6, Rohini, New Delhi – 85, 
Sub: Appointment, Group ‘B’. 
 

20. Sunil Bhadana, 
S/o Horam Singh, 
Aged about 47 years, 
R/o Vill-Pawta, Post – Pali, 
Distt. – Faridabad (Haryana)-121102, 
Presently posted as PGT (Pol. Sc.) 
Govt. Co-ed. Sr. Sec. School, 
Bhatti Mines, New Delhi -74. 

    …Applicants 
(By Advocate: Mr. Ranjit Sharma) 
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Versus 
 

1. Pradeep Kr. Joshi, Chairman 
Union Public Service Commission, 
Through the Chairman, Dholpur  
House, Shahjahan Road, New Delhi – 69. 
 

2. Udit Prakash Rai, 
The Director of Education, 
Government of N.C.T.D, Delhi, 
Old Secretariat, Delhi – 54. 

…Respondents 
 

(By Advocates: Mr. R.V. Sinha for Respondent No.1 
and Mr. Amit Anand, for Respondent Nos. 2 and 3) 
 

ORDER (ORAL) 
 

Hon’ble Ms. Manjula Das, Chairman 
 

  This Contempt Petition has been filed by the 

petitioners under Section 17 of Administrative Tribunals’ 

Act, 1985, alleging non compliance of the interim order 

dated 27.07.2021 passed by this Tribunal in OA 

No.1406/2021 whereby the respondents were, inter alia, 

directed to receive the applications of the applicants, if 

they are eligible with reference to the last date of receipt of 

applications, i.e., 29.07.2021.  

 

2.  At the outset, Mr. R.V. Sinha, learned counsel for 

the respondents states that the respondents have received 

the hard copies of the applications from the applicants and 

sent to the respondent-Union Public Service Commission.  
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3.  In view of the statement made by the learned 

counsel for the respondents at the Bar, this Contempt 

Petition is closed as having become infructuous.   

4.  This order is passed in the presence of Mr. Ranjit 

Sharma, learned counsel for the petitioners.    

  

(Mohd. Jamshed)    (Manjula Das)                                                                                                                                                                                                        
    Member (A)                          Chairman   

 
/lg/jyoti/vb                                                      

 

 
 
 
 


